61 TEM NO. 6 COURT NO. 9 SECTI ON | X
SUPREME COURT COF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).1989/2007

(From the judgenent and order dated 28/09/2006 in WP No. 5075/2005
of The H GH COURT OF BOVBAY AT NAGPUR)

MOHD. | SMAI L Petitioner(s)
VERSUS
DI NKAR VI NAYAKRAO DORLI KAR Respondent ( s)

(Wth prayer for interimrelief )
(For Final Disposal)

Date: 24/07/2008 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE TARUN CHATTERJEE
HON BLE MR JUSTI CE AFTAB ALAM

For Petitioner(s) M . Subhash Chandra Jain, Adv. (N P.)

For Respondent (s) M . Mani sh Pital e, Adv.
M. Chander Shekhar Ashri, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
Heard M. Manish Pitale, |earned counsel for the
respondent .
Judgment reserved.

(A.D. Sharnmm) (Phool an Wati Arora)
Court Master Court Master



